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1, the Chairman of the Committee on Private Members’ Bills
and Resolutions, having been authorised by the Committee, present
on their behalf, this their Thirty-eighth Report.

2. The Committee met on the 19th September, 1955 to consider
allotment of time to the Resolutions set down in the List of Business

for Friday, the 23r§ September, 1955.

3. The Members whose Resolutions had been included in the List
of Business for the 29th Szptember, 1955 were also invited to be
present at the sitting. One of them attended the sitting.

4. The Committee considered a representation received from
Shri Bishwa Nath Roy and 32 other members for increasing the
time allotted tn the resolution regarding the appointment of a Com-
mission to suggest measures for the development of Indian Shipping
which had been moved by Shri Raghunath Singh on the 9th Septem-
ber, 1955. The Committee after considering all aspects of the reso-
lution and taking into account the importance of the subject matter
decided to extent the time of 3 hours alrzady allotted to this reso-
lution by 45 minutes.

5. The Committee having considered all aspects with respect to
the Resolutions in the List of Business for the 23rd September, 1955,
recommend the following time-table :

(1) Resolution regarding Out of the original allotment of
Appointment of a 3 hours and the additional 43

Commission to sug- minutes now recommended for
gest measures for this Resolution 1 hour and 36
development of In- minutes were taken up on the
dian shipping. 9th September, 1955. The ba-

lance of 2 hours and 9 minutes
. may be completed on the 23rd
September, 1955.

(2) Resolution regarding 3 hours. : <\
Regrouping of Rail- s
ways.

(3) Resolution regarding 3 hours. C‘(\){ ‘

appointment of a
Committee on ind-
ustrial and com-
mercial undertakings.

(4) Resolution regarding 2 hours, -
ceiling on profits.

New Devur
The 21st September, 1955. M. ANANTHASAYANAM AYYANGAR.



APPENDIX il

Motion re: Adoption of the Thirty-eighth Report of the Committee
on Private Members’ Bills and Resolutions.

The following motion was moved by Shri Raghunath Singh and
was adopted by the House on the 23rd September, 1955:—

“That this House agrees with the Thirty-eighth Report of the
Committee on Private Members’ Bills and Resolutions,
presented to the House on the 21st September, 1955.”

[L. S. Deb., dated 23rd September, 1955.]
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